
 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
BENCH AT CHENNAI 

 
APPEAL NO. 52 OF 2022 

 

1. K. RUKMANGADA REDDY 
S/o Shri K Mumnuswamy Reddy  
R/o KapuVeedhi, Puttur,  

Tirupati District, Andhra Pradesh and 2 others    ……..APPELLANTS 
 

Versus 
 
 

UNION OF INDIA 
Through Secretary, Government of India 

Ministry of Environment, Forests and Climate Change 
Indira ParyavaranBhawanJorBagh Road, 
New Delhi-110003 

Secy-moef@gov.nic.in  
Contact no. +91 11 20819308, 20819408 and 5 others …..RESPONDENTS 

 

 

COUNTER AFFIDAVIT FILED BY THE  3rd   RESPONDENT 

 

DATE-11-11-2022 

 

  

                                         
 
 

 
 

 
 
 

 
 
 

 
 

 
 
                                    M/s MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 

Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

Counsel for 3rd Respondent 
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19-07-2022was

The petitioner has not attended 

the public hearing and raised any objections as contended in the affidavit and the hearing scheduled is published to the general public to attend and give 
their objections if any.
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